POST OFFER PUBLIC ANNOUNCEMENT

“lo'the Equity Shareholders of

ASHIANA AGRO INDUSTRIES LIMITED'

(Regialened offica: o143 RICO Industsl Area. Bhiwadi; D Atwar 300, Rajas
Dl Ofice 541151 Floor: Masid Moth! Greales Kallagh Pan-110 New-Delhi- 110048
(Tel<011-261 93938 ax- 01]-26142132) T L kS

"“This anneuncement is being issued by the Manager to the Offer, (RR Financlal Consultants
Limited) on behall of the Acquirer (Mls Serengetl Holdings Private Limited) in compliance with the
-Sgcurities and Exchange Board of Indla {Substantial Acquisition of Shares and Takeovar),
Yilk Regulations, 1997 and subsaquant amendments thereto.
1 Hamea af the Targat Campany Ashiana Agro indusiries Limited _
2 Ham of Acguirers) induding PACS M's Serencot Holdings Private Limnied (tha Acguirer)
3 Mame of Manager te tha Ofer R Financlal Conswdlants Limited
4 Mame of the Registrar ta the Offer, if any Alankit Assignmants Limitod
5 Oifer Datalls
Data of Opaning of tho Ofter Weadnesday, July 23, 2208
I Daty of Closure of the Cffer Meonday, August 11, 2008
B Cetalls of the Acguisition )
Itam Proposad Inthe OHor Actual |
_documant |
£.1 | Otfar Price Rz 7/ (Rupsss Seven | Rs .7/ |Rupess Sevon I
Only) per Fully Paid-up | Only) pet Fully Paid-up |
Eguity Share and Rsii- | Equdty Share and: Bs. 20
(Fupees Two Only) per (Rupess Two Only) per
partly paid equity sharg parily paid equity sharo
6.2 | Share noiding of Acguine (Mo & T B89 350 E14.0989% E.BE AH0 & 1a.98%
| betore MOURA
5.3 | Shares aoquired by way of MOU o 3794208 8 25% ATHAZ0 A AR
Market Purchases (No & %) ) |
5.4 | Sharos aequired In the Open Citar {Na & %) 5,270,000 & 20% 108,90 & 232% |
6.5 | Size of the Open Offer (Ko of shares
muttiplied by Ofier Price per share| &, 40,000 | 7 .48:300 =
£.8 | ‘Shares acguirad aftar B.A but before
7 working days prior to Closusa Dala,
iFamy. (Mo & %) . !
= = = [ A |
6.1 Prica of tha shares acquired
6.2 Mo of shanes acquired
B.3 % of shares acquired '
6.7 Post OFer share hiiding of Acquirer 19,85, 180 (43,23%) 11,15, 680 (25.556%)
(Mo & %) (B.246 3+6.4+6.8) :
5.8 | Pre-& Post offer share holding of Public Preaffar | Postoffer | Sroofler Post offer
[N & 75) 34,55,620 2535620 | 3455620 | 3348720
(75.13%:) 155.12%) [T9.13%) [T2:Ta0)
(futly paid (fully paid | (fully paid | (fully paid
up Shares) | wp Shares) | up Shores] | up Shares)
. Status al the Escrow Accourt, Mat Relsased
whather releasad or nol
B. Payment of Intarest, iTany, 1o the Bot Apphoabis
shareholders along with the details theroel -
5. | Status of westor Complainis recanved, i any All shiarehalders querkss regarding the Doen OMer
repliad 1o and none cusstanding
Tho Aequirer (Mis. Sarangsti Holdings Private Limited) having s registered office at 1682 Vidyaanya First
Cross Sirest, T-Magar, Chunnal-amg1 Tand their respactive directors eccepts Tull responsiblity for the
information contained 1 this announcemant. The Acquirer and their respective direclors shall bejointly and
saverally respansibla for fulflEment of the obligations under the SEBI [(SAST], Regulations, 1347
This Post Offer Public Anncuncemant will also be available on the SEBDwebsite at Mipul wwiw sedl.govin
issued by Moregér o the Offer on behall of the Acquidnr
=" RR Financial Consultants Limited j
- ='|!|.I:i 412422, Indraprakash, 21, Barakhamba Road, New Dethi-110001
W Tel: 011-23836363 Fax; 011-23636745 E-mall : shwetajaing@rmicl.com
SUESS Contact Person: Ms. Shweta Jain
Dato ; 19,08.2008
Pilace : Naw Dalhl




